 OFFICE OF THE CHIEF ME" .OPOLITAN MAGISTRATE: DELHI

: ORDER:
Pursuant to guidelines of Hon'ble High Court of Delhi vide letter bearing no 30296/DHQ/Gaz/G—

14/Spl. MM/2009 dated 12-08-2009 and as approved by Ld. Sessions Judge | & Sessions Judge, Delhi, the
iollowing postings of Spl.MM (Delhi Jal Board), are being made with effect from 02-01-2010.

i S| Name of Spl. MM Place of posting " Remark

1 Sh. Ashok Kumar Gulati, Spl. MM | Jal Sac'an, Kanhaiya Nagar,Delhi In a new Court
2 |Sh. Gopal Krishan Sharma, Jai Sa 1, ,Lajf;at Nagar, Delhi In a new Court

2 ISh. Gurdip Singh Gill - Jal Sacian, Yojana Vihar, Delhi In a new Court

( KAVERI BAWEJA )
CHIEF METROPOLITAN MAGISTRATE, DELHI

N2 IR -~ TYERY /CMM/2009 | Delhi, Dated the g s\~ \2.: ©§

Copyv forwarded for information & necessary action to: ’

1. The Registrar General, Hon'ble High Court of Delhi, New Delhi.

2. ( Through Ld. Distt. Judge-l & Sessions Judge, Delhi)

/The Director (Re: v wJe) , Delhi Jal Board, Karol Bagh, Delhi.

- The .Dist". Judre {8 Sessions Judge, Delhi.

The Distt. Judge-it to IX-cum-ASJ I/C, all Distric '+, De'hl o

. The Registrar ( Vig. ), High Ccurt of Delhi. R

The Chief Secretary, Govi: Cf NCT of Delti,-1.P. Estate New Delhi

Ine Principal Secretary ( kwame ), Govt. Of NCT of Delhi. I.P. Estate, New;Delhi

The Principal Secretary (L J & LA '), Govt. Of NCT of Deihy, I.P.

i’ The ACMMSs, Tis Hazari, Patiala House, Karkardooma, Rohini & Dwarka Courts , Delhi.

11 The Director , Delhi Judicial Academy, Karkardooma, Delhi.

12.Ail Administrative Civil Judge, Delhi.
13.The Regisirar-cum-Secretary to Hon'ble Chief Justice, ngn Court of Delhi.

14 The Officers Concerned.

15.The Director of Prosecution, Tis Hazari Courts, Delhi.

16.The Seoretary, Bar Association, Tis Hazari, Patiala House, Karkardooma & Rohini,Dwarka, Delhi, New

Delhi. .

vvfhe Jomlt Reo:str ar (.Somputer ), Delhi High Ccurt for being displayed on the website of Delhi High Court.
-8 District Courts Wed Site Committee, Room o, 234, Tis Hazari Courts, Delhi.

jx a Reader to Chief Metropolltan Magistrate, Dﬂlhl '
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CHIEF METROPOLITAN MAGISTRATE, DELHI




